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APOLOGY BY EDITOR OF
HINDUSTAN TIMES

Mr, Speaker: On the 27th March,
1087, 1 had informed the House re-
garding a notice of question of privi-
lege given by Sarvashri Madhu
Limaye and George Fernandes against
the Hindustan Times for publishing
8 report in its issue dated the 24th
March, 1967, which was allegedly a

b
;
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the inadvertent
in the publication of our

on the Lok Sabha pro-
ceedings of March 23, 1987 in Tres-
of Mrs. Tarkeshwari Sinha's
reference to the utilisation of CIA
funds.

I have inquired into the matter
and find that the proceedings do
not entirely justify the statement
attributed by our Special Corres.
pondent to Mrs, Binha, In our
report, she js credited with having
alleged ‘the 5.5.P. leader George
Fernandes had benefited from
C.LA. sources when he was con-
nected with the Hind Mazdoor
Sabha'. he correspondent, who
covered the proceedings, did not
reproduce the exact statement
made by Mrs. Sinha. His explana-
tion ig thet he misheard her.

1 apologize for any misunderstand-
ing that the news item may have
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caused and assure you that the publi-
cation was g genuine error.”

If the House agrees, the apology
tendered by the Editor of the Hindus~
tan Times may be accepted. He may,
however, be asked to publish his letter
of apology together with the actual
statement made by Shrimati Sinha in
the House on the 23rd March, 1867,
in the next issue of his paper on its
tront page. The matter may, thereafter,
be closed.
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Mr. Speaker: We are going to the
next subject.

sfragfend: oograt & o
ave faofa § saet g oy &7
Mr, Speaker: 1 have sent him a
reply.
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